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Minister himself has conveyed to a recent 
mission that came from the U.K. under the 
chairmanship of Sir Norman Kipping that 
repetitive know-how will not be allowed and 
exports out of technical know-how should be 
a must in collaboration arrangements? 

SHRI FAKHRUDDIN ALI AHMED: Sir, I 
have already pointed out not only to one 
person but to several persons that restrictions 
on exports will not be tolerated by us unless 
on account of previous commitment it is not 
possible for us to export. I am very careful in 
examining these applications, and wherever 
there is a condition of restriction on our 
exports we see that that condition is taken 
away. I have also indicated that where tech-
nical knowhow has been in existence for the 
last ten to fifteen years and there has been no 
improvement in it there is no justification for 
an extension of the technical know-how in that 
particular matter. 

SHRI KRISHAN KANT: I am very glad 
that the Minister has rejected the application 
and the party has gone in an appeal but I 
would like to know from the Minister whether 
it is not a fact that in the application which 
Messrs. Proteins and Chemicals gave the Dow 
Chemicals have not claimed that they have 
manufactured these protein foods on a 
commercial scale and they are not marketing 
this anywhere in the world. This Dow Chemi-
cals, an American company, which wants to 
enter into this collaboration is the same 
company which made napalm bombs for 
Vietnam and it wants to have its monopoly in 
this country. They have not at any time 
manufactured this product and they 
themselves do not claim to have done it and 
this company is appealing against the decision 
of the Minister in this matter. 

SHRI FAKHRUDDIN ALI AHMED: I do 
not know what justification there is in asking 
all these things because when I rejected the 
application all these matters were gone into by 
me, and when I found that this was not in the 
interests of the country and there wns 
sufficient know-how available in the country, 
this was rejected. 

SHRI JOACHIM ALVA: Sir, despite 
rejections there can be danger. What I want to 
know is whether there is a black list of such 
notorious firms like the Dow Chemical Co. 
who are the manufacturers of napalm bombs 
and also who indulge in? ABC research and is 
the Minister aware of the massive boycott of 
this company in America? This company 
should not be allowed to come in any shape or 
in any form. Once having done napalm bombs 
now they want to come in the guise of food 
manufacturers. This is how they want to 
smuggle themselves into this country and 
there is that great danger. 

SHRI FAKHRUDDIN ALI AHMED: As 
for the information which the hon. Member 
wants I will have to collect from other 
Ministries whether such a ban is there. 

DR. ANUP SINGH: Apart from this 
question will the hon. Minister be good 
enough to give this House an assurance that 
whenever indigenous know-how is available 
and our industrial units are capable of 
fulfilling our requirements in a reasonable 
way foreign companies will not be allowed to 
enter into collaboration with indigenous 
companies with their know-how? 

SHRI FAKHRUDDIN ALI AHMED: 
There is no question of any assurance. That is 
the policy which I have been following for 
which, as the hon. Member knows perhaps, I 
have been subjected to a good deal of 
criticism. Our objective is as far as know-how 
is available in the country we should not make 
our country liable to take the same know-how 
from outside countries. 

IMPORT OF RAW WOOL BY S.T.C. 
♦296. SHRI A.  G. KULKARNI:! 

SHRI    N.    R.    MUNISWAMY: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact that State Trading    
Corporation   are    unable   to 

tThe question was actually asked on the 
floor of the House by Shri A. G. Kulkarni. 
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fully utilise even the 1.7 million lbs. of raw 
wool imported against the quota of 4 million 
lbs gifted by Australia under 'Australian Gift 
Wool J?ool' scheme despite difficulties being 
experienced by the Wool Industry in the 
country on account of acute shortage of raw 
wool; 

(b) if so, the nature of difficulties 
experienced by the State Trading Corporation 
in feeding the industry with the imported raw 
wool; 

(c) whether in view of the position stated 
at part (a) above Government would continue 
to import 4 million lbs. of raw wool from 
Australia henceforward; and 

(d) if so, how tbe shortage of this raw 
material would be met with for the continued 
uninterrupted running •of the mills in the 
country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHAMMAD SHAFI QURESHI): (a) No, 
Sir. 

(b) Does not arise. 

(c) Government intended to continue with 
the arrangements for import of wool under the 
agreement entered into with the Government 
of Australia. 

(d) Does not arise. 

SHRI A. G. KULKARNI: Sir, I am really 
very much surprised about the reply. 

MR. CHAIRMAN: Don't be surprised; put 
the question. 

SHRI A. G. KULKARNI: Why I am 
surprised is perhaps the hon. Minister might 
have forgotten what he said one year back or 
perhaps I might have been wrong. Here is the 
reply given by the same hon. Deputy Minister 
for Commerce on 1st December 1967 on a 
calling attention notice by Mr. Rajnarain. In 
his reply Mr. Qureshi said that the 
Government had recently approved two 
suggestions made by the manufacturers for 
lifting the stock and they had been commu-
nicated to the    industry and    to    the 

State Trading Corporation. Sir, I request your 
protection. Is this the way how the Treasury 
Benches are dealing with questions by giving 
evasive replies? My question was whether it is 
a fact that the State Trading Corporation is 
unable to fully utilise it? The same question 
was asked in a calling attention notice. In 
reply to Mr. Sun-daram Mr. Qureshi replied 
that arrangements are being made to distribute 
the materials through the State Trading 
Corporation. Now, Sir, please come to my 
help. What should I ask further? Is the hon. 
Minister right in replying to my question: he 
says No, Sir; No, Sir; No, Sir? The same hon. 
Minister has replied one year back: Yes, Sir, 
arrangements are made. Please tell me what 
should 1 ask. Otherwise I do not ask at all. I 
will pass on this thing to him if he wants. 

SHRI DINESH SINGH: Much time has 
elapsed since the last question was answered. 
The hon. Member has asked us whether there 
is any difficulty now in the utilisation of the 
stock. My colleague has said, no. He is quite 
right. All the stock lying with the S.T.C, 
except for about 12,000 lbs. has already   been   
disposed  of. 

SHRI A. G. KULKARNI: Now my 
question starts. Shri Dinesh Singh has rightly 
stated that his hon. colleague was quite right. 
My question is whether it is a fact that the 
State Trading Corporation was unable to fully 
utilise even the 1.7 million lbs. of raw wool 
imported again. He could have stated that 1.7 
million lbs. have come out of which 12,000 
lbs. are only remaining, so that I could have 
asked him constructive questions. Instead of 
doing that he tried to . . . 

MR. CHAIRMAN: Put your question. 

SHRI A. G. KULKARNI: You please look 
into that. Now I will ask him the question. 
May I know from the Government—they 
know the difficulties of the wool industry 
particularly of the decentralised sector. 
Government announced a certain policy of 
giving imported wool to the decentralised 
sector.    May I know whether it 
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is not a fact that under the pressure of the 
organised sector this policy is reversed? If 
so, what are the reasons? 

SHRI MOHAMMAD SHAFI QURE-SHI: 
The policy has not been reversed. It is the 
same policy which was announced last year. 

SHRI A. G. KULKARNI: Sir, my second 
question. Then I wanted to know if the policy 
as announced here is pursued, will the 
Government please indicate why the idle 
capacity is remaining in the decentralised 
sector, why the exports are falling in this 
industry in decentralised sector so that some 
rectification will have to be made by the 
Government to increase the exports. What 
are the positive steps taken in this respect? 

SHRI MOHAMMAD SHAFI QURE-SHI: 
The exports are not falling. In fact the 
exports last year were Rs. 19 crores and this 
year the exports were Rs. 21 crores. 

SHRI N. R. MUNISWAMY: So far as the 
wool is concerned, may I know what is the 
requirement of India and how far we 
supplement it by our indigenous production 
and how much from imports, and whether we 
are able to satisfy the total requirements of 
our Defence in this vital industry? 

SHRI MOHAMMAD SHAFI QURE-SHI: 
With a population of 40 million sheep we are 
producing about 38 million kg. in this 
country. But this is not sufficient to meet the 
requirements of the industry and we have to 
import superior type of wool from Australia 
worth about Rs. 12 crores each year. The 
allotment for this year is Rs. 11 crores out of 
which Defence is given Rs. 1.10 crores. They 
have utilised so far Rs. 88 lakhs. 

SHRI RAM NIWAS MIRDHA: As was 
just stated, we in India produce large 
quantities of wool to which Rajasthan 
contributes quite a substantial amount. We 
even export large amounts. But our exported 
wool fetches a very low price because among 
other things it is not properly graded 

and not processed. The main difficulty with 
the large-scale sector as well as the small-
scale sector is that we do not produce 
sufficient quantities of good wool. If this 
wool which we produce in our country is 
properly graded, large quantities of good 
fibre can be isolated and we can use them for 
our local mills. Will the hon. Minister please 
enlighten us what efforts have been made in 
that direction so that our perpetual 
dependence on imports could cease? 

SHRI MOHAMMAD SHAFI QURE-SHI: 
The Government has a scheme. The 
Government of Gujarat has taken it up. We 
are now having Marino crossbreeds in this 
country, two types of sheep, that is 
Mattanwari and Mar-wari, which we are 
bringing up in this country. As against the 
average yield of 1 kg. per sheep before, this 
crossbreed has given us 2.5 kg. This is the 
programme which we are having. 
(Interruption) For finer grades of wool, we 
will have to upgrade the quality of sheep 
first of all so that we can get a better quality. 
That is why this experiment is being carried 
out, and it has shown good results. We are 
also trying to improve our combine capacity 
within our country so that better quality 
wool is combed within this country. 

SHRl RAM NIWAS MIRDHA: My 
question is regarding grading of wool so that 
it could solve the problem. What has the 
Government done in that respect, 
particularly in regard to the grading of 
wool? 

SHRI MOHAMMAD SHAFI QURE-
SHI: The Wool Research Institute is looking 
after this matter. 
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SHRI B. K. KAUL: Is it not a fact that the 

small-scale industry Corporation in Rajasthan 
has been refused the supply of Marino wool 
on the plea that when they were given a 
licence for a plant they were given to under-
stand that they would not be supplied marino 
wool? When the Government has got 
sufficient wool, why the Rajasthan small-scale 
industry corporation was  refused? 

SHRI MOHAMMAD SHAFl QURE-SHI: 
My friend should know that this imported 
wool is only used for the worsted sector. But 
the Rajasthan woollen industry is mainly 
dependent on the indigenous wool and that is 
available to it. But we have not refused any 
request so far as the Government  of   
Rajasthan   is  concerned. 

SHRI A. D. MANI: The Minister stated just 
now that about 12,000 lbs. of wool are yet to 
be lifted. May I ask whether this non-
utilisation of wool which was imported last 
year shows that the decentralised industry is 
not able to make use qf the wool that has been 
impored? Is that inference correct? 

SHRI MOHAMMAD SHAFl QURE-SHI: 
The decentralised sector has made part 
utilisation of the allocation made to it. 

THREE-MAN DELEGATION TO JAPAN ON 
PIG IRON 

*297. SHRI J. S. TILAK: Will the Minister 
of STEEL, MINES AND METALS be 
pleased to state: 

(a) the results of the negotiations 
conducted by the three-man delegation that 
recently visited Japan to explore possibilities 
of boosting the export of pig iron;  and 

(b) the amount of foreign exchange spent 
on the delegation and the duration of their 
stay? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI CHOWDHARY RAM 
SEWAK): (a) As the result of the visit of 
Hindustan Steel Delegation to Japan and 
subsequent follow-up action Hindustan Steel 
Ltd. have been able to book orders for supply 
of 340,000 tonnes of pig iron to Japan. 

(b) The Delegation stayed in Japan from 
24th April 1968 to 27th April 1968 and 2nd 
May 1968 to 15th May 1968. The total 
foreign exchange spent amounted to Rs.   
14,022. 

SHRI J. S. TILAK: May I know whether 
the Delegation has made a Report  on  its  
visit  and  whether  the 

 


